
From,

Atul Srivastava, HJS
Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No.         36/Admin. (Services)/2020           Dated: Allahabad: January 16, 2020

Subject:  Regarding    02 Days Advance Training on CIS 3.1 for Civil Judges (JD) 2018
Batch clubbed with 01 Day Mediation Training for Referral Judges Training
under 14   th   Finance Commission Scheme at JTRI, Lucknow.

Madam,

With reference to your letter no. CIS & Referral Judges Trg./202064 dated January 10,

2020,  I am directed to inform you that the Hon'ble Court has been pleased to approve two separate

schedules of 02 Days Advance Training on CIS 3.1 for Civil Judges (JD) of 2018 Batch clubbed with 01

Day Mediation Training for Referral Judges under 14th Finance Commission Scheme to be held from

20.01.2020 to 22.01.2020 and 27.01.2020 to 29.01.2020 at JTRI, Lucknow.

I am further to inform you that the Hon'ble Court has been pleased to nominate the

Master  Trainers   (Judicial  Officers)  whose  names  are  mentioned   in   the  enclosed   list'A',   to   impart

training on CIS 3.1 at JTRI, Lucknow on the dates mentioned against their names. 

I am, therefore, to request you to take necessary steps accordingly. 

         Yours faithfully, 

Encl: As above   sd/

                                        Registrar (Judicial) (Services)

  No.    36(i)/Admin. (Services)/2020             dated: January 16, 2020
 
Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow. 

2. All the District & Sessions Judges subordinate to High Court of Judicature at Allahabad.

3. The O.S.D. (Judicial) (Computer), High Court, Allahabad.

4. Sri Prashant Bilgaiyan, Law Officer, UP Information Commission, Lucknow

 
Encl: As above       

                                                 sd/

        Registrar (Judicial) (Services)



ListA

2 Days Advance Training on CIS 3.1 for 
Newly Appointed Civil Judges (JD) of 2018 Batch (Group-I) 

(During Induction Training from 05.01.2020 to 04.03.2020)

List of CIS Master Trainers

S.No. Name, Designation & Place of Posting Dates of Training

1. Sri Mayank Chauhan
A.D.J. (POCSO), Bareilly

20.01.2020 to 21.01.2020

2. Sri Satyawan Singh
 Addl. District & Sessions Judge, Barabanki

20.01.2020 to 21.01.2020

3. Sri Prashant Bilgaiyan,
Law Officer, UP Information Commission, Lucknow

20.01.2020 to 21.01.2020

4. Sri Kamalkant Gupta,
Addl. Chief Judicial Magistrate, Ramabai Nagar

20.01.2020 to 21.01.2020

S.No. Name, Designation & Place of Posting Dates of Training

1. Sri Pradeep Kumar Singh-II,
Spl. J. (SC/ST, Pev. Of Atroci Act), Varanasi

27.01.2020 to 28.01.2020

2. Sri Satyawan Singh
 Addl. District & Sessions Judge, Barabanki

27.01.2020 to 28.01.2020

3. Sri Saif Ahmad,
Addl. District & Sessions Judge, Kanpur Nagar

27.01.2020 to 28.01.2020

4. Sri Sanjay Kumar Yadav-I
A.D.J. (FTC), Mathura

27.01.2020 to 28.01.2020

5. Sri Saurabh Dwivedi
Civil Judge (SD), Shahjahanpur

27.01.2020 to 28.01.2020

6. Sri Mritunjay Srivastava,
ACJM (Railway), Bareilly

27.01.2020 to 28.01.2020

7. Sri Ankur Garg,
Addl. Chief Judicial Magistrate, Kasganj

27.01.2020 to 28.01.2020

8. Sri Kamalkant Gupta,
Chief Judicial Magistrate, Ramabai Nagar

27.01.2020 to 28.01.2020


